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INTRODUCTION 

I the Chairman of the Estimates Committee, having been autho-, 
rised by the Committee, present this Hundred and Eighth Report of 
the Estimates Committee on action taken by Government on the re-
commendations contained in the Eightieth Report of the Estimates 
Committee (Third Lok Sabha) on the erstwhile Ministry of Food & 
Agriculture (Department of Agriculture)-Indian Grassland and 
Fodder Research Intitute and Soil Conservation Research, Demonstra-
tion and Training Centres. 

2. The Eightieth Report of the Estimates Committee was presented 
to the Lok Sabha on the 20th April, 1965. Government furnished. ~ 
plies indicating action taken on all the recommendations between 3rd 
November, 1965 and the 31st January, 1966. Government replies to 
all the recommendations were considered by the Study Group 'F' of 
the Estimates Committee (1965-66) on the 1st March, 1966 who desired 
that further information in respect of one recommendation may be 
called for from Government. Further information in respect of this 
recommendation was received on the 27th May, 1966 and replies to 
all the recommendations were considered by the Study Group IE' of 
the Estimates Committee (1966-67) on the 5th September, 1966. Fur-
ther information furnished by Government at the time of factual verL 
fication of the Draft Report has been suitably incorporated in the 
Report. The draft Report was adopted by the Committee on the 
30th November, 1966. 

3. The Report has been divided into the following Chapters: 

I. Report. 

II. Recommendations that have been accepted by Government. 

in. Recommendations which the Committee do not want to 
pursue in view of Government's reply. 

(v) 

• 



(vi) 

4. An analysis of the action taken by .Government on the recom-
mendations contained in the Eightieth Report (Third Lok Sabha) of 
the Estimates Committee is given in the Appendix. It would be 
observed therefrom that out of 23 recommendations made in the Re-
port, 22 recommendation i.e. 95.7% have been accepted by the Gov-
ernment and the Committee do not 'desire to pursue one recommen-
dation i.e. 4.3% in view of Government's reply. 

NEW DELHI-I; 

30th November, 1966. 

Agrahayana 9, 1888 (Saka). 

ARUN CHANDRA· GUHA, 
Chairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

The Estimates Committee are glad to observe that the recommen-
dations contained in their Eightieth Report (Third Lok Sabha) on 
the erstwhile Ministry of Food and Agriculture. (Department of 
Agriculture)-Indian Grassland and Fodder Research Institute, 
.Jhansi, and Soil Conservation Research, Demonstration and Training 
Centres, have been generally accepted by Government. 



CHAPTER n 
RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 

GOVERNMENT . 

The Committee are surprised to note that Government have 
thought of setting up the Institute in such an important matter as 
grasses and fodders only in Third Plan particularly when fodder scar-
C%ity is almost a regular feature. They think that considltring the im-
portance of the subject GO..vernment should ~ve taken steps to fill the 
gap during the preceding ten years. The Committee are. distre~ to 
find that despite adequate financial provision being made in the Third 
Plan there baa beendllatotiness in setting up the Institute. The. CQm-
mittee hQpe that Government would lose no time in developing the 
full potentialities of the Institute and achieving the objects underly-
ing its establishment. 

REPLY OF THE GoVERNMENT 

Subject to the limitations imposed by the present emergency, the 
Government is taking all possible steps to develop the Institute as 
early as possible. 

(Ministry Of Food & Agri. O. M. No. 26-22/64--Instt. II dated 3-11-1965) 

Recommendation (S. No. 3; Para No. 17) 

(i) The Committee note that the main idea underlying the project 
is to develop fodder resources for the growing dairy industry. The 
Committee hope that with the assistance of the United Nations 
experts, it would be possible for the. Institute to develop a crash 
programme for providing nutritious cattle feed at economic rates. 

(ii) The other important object in getting foreign experts is to 
impart training to the Indian scientists in ihe field. The Committee 
need hardly stress that every effort should' be made to train Indian 
scientists in the field so that they can carry on research work without 
interruption and in fact break new ground even after the services of 
foreign experts r.ease to become available. 
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(iii) It may not be out of place to mention that training facilities 

in most of the Union Agricultural Research Institutes are not being 
put to full use for want of nominations by the State Governments. 
The Committee would, therefore, suggest that the programme should 
from the very beginning be drawn up on a realisti~ basis in conjunc-
tion with the State Governments. 

(iv) The Committee also hope that the amount earmarked for 
equipment would be put to good ~ at an early date. 

REPLY OF THE GoVERNMENT 

(i) In order to develop the fodder resources for the growing dairy 
industry and formulate crash programme providing· nutritious catU& 
feed at economic rates, regional stations are being established on aU 
India basis. 

(ii)' The recommendation is accepted. 

(iii) The training programme of the Institute will be drawn up 
in full consultation with the State Govts. 

(iv) The recommendation is noted. 

(Ministry of Food. & Agri. OM. No. 26-22/64-Instt. II dated 3-11-65) 

RecollllDeD.dation (S. No. 4; Para No. 18) 
The Committee hope that the arrangement$ would be made early 

for supply of nucleus seeds of sUccessful grElSSes and fodders to the 
State Governments and other agencies. 

REPLY OF THE GOVDNMENT 

Accepted. 

(Ministry of Food and Agri. O.M. No. 26-22/64-Imtt. II dated 3-11-66) 

BecoQlDlendatien (S. No. i; PlJ,ra Woo 19) 

The committee would stress the need for maintaining proforma 
accounts from the very beginning so that the future development 
does not lack sound financial basis. . 

REPLY OF THE GOVERNMENT 

The prof!lrma for maintenance of accounts of seeds of grasses ;md 
fodder crops has beim devised and prescribed for use l;Jy the Institute. 

(Ministry of Food &: Agriculture D.O. No. 23-10/66-GenZ. I dated 
23-11-1966) . 
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Recommendation (S. No.6; Para No. DO) 

(i) The Committee would suggest that there should be close and 
lntimate co-ordination between the new Institute at Jhansi and the 
Indian Agricultural Research Institute, National Dairy Research Ins-
titute and Indian Veterinary Research Institute so that the more pro-
m.i!l.ing projects are picked up for further intensified resem;ch. They 
need hardly stress that as far as possible there should not be over-
lapping and duplication of work between the various agricultural 
research Institutes. 

(ii) The Committee would also stress the need for close co-ordina-
tion between the Research Institute at Jhansi and the leadin.g Dairies 
in the country because it is they who have first-hand knowledge 
.of the px:oblems faced by the dairy industry. 

REPLY OF THE GOVERNMENT 

(i) A complete co-ordination of research between the Indian 
Grassland & Fodder Research Institute, Indian Agricultural Research 
Institute, National Dairy Research Institute, Indian Veterinary 
Research Institute and the Central Arid Zone Research Institute will 
be maintained to avoid any duplication of work. 

(ii) The recommendation of the Committee has been noted and will 
be kept in view while formulating Research Projects at the Research 
Institute, Jhansi. In addition, the work proposed to be undertaken 
at the Regional Stations, which are proposed to be set up in different 
regions of the country, will also cater to the needs of Dairies by 
increasing fodder production particularly in areas covered by Inten-
sive Cattle Development Projects. 

(Ministry of Food" Agri. O.M. No. 26-22/64-Instt. II dated 3-11-65) 
cmd D.O. No. 23-10/66-Genl. I dated 23-11-1966) . 

.-
VR.ecommendation (8. No.7; Para No. 21) 

As one of the objectives of the Institute is to apply existing know-
ledg~ and experience in pilot projects designed to promote and greatly 
to increase fodder production in dairy development areas, the com-
-mittee would suggest that there should be close liaison between such 
ironing plants and the Institute so that low cost but nutritionally 
rich fodders and grasses are developed on priority bastS. 
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REPLy OF THE GoVERNMENT 

The programme of work proposed to·be taken up at the Regional 
Stations would meet the immediate needs of the Intensive Cattle 
Development Programmes. The Regional Stations will act as demons-
tration centres for demonstrating to the cultivators improved prac-
tices with regard to fertilizer use, water and soil management, cul-
tivation of high yielding species of grasses and fodder crops, intro-
duction of fodder crops in the existing crop rotations etc. for increas-
ing the production of fodder, in addition to demonstration of different 
methods of fodder conservation and utilization. 

The R~search Institute, Jhansi, is expected to take up research 
programme for the evolution of high yielding and nutritious fodders 
and also their methods of production at low cost. The -Institute will 
maintain close liaison with the Feed mixing plants (milling plants) 
for the production of n.utritious feeds at low cost. 

(Ministry of Food & Agriculture D.O. No. 23-10/66-GenZ. I dated 
23-11-1966) . 

Recommendation (S. No.8; Para No. 22) 

In view of the imperative need of conserving soil and enriching its 
production properties, the Committee would suggest that research 
in this promising field should be closely co-ordinated and intensi-
fied. 

REPLY OF THE GOVERNMENT 

The suggestion of the Committee would be kept in view while 
designing the research programme of the Institute. 

rMinistry of Food & Agri. O.M. No. 2~22/64-Instt. II dated 3rd 
November, 1965]. 

Recommendation (S. No.9; Para No. 23) 

The Committee would suggest that the Institute should pay special 
attention to the problem of regenerating the village pastures. This 
problem may fittingly be the subject of study by t.!le sub-stations 
which are proposed to be set up under the Institute. Efforts should 
be made to· find grasses which are not only hardy but also nutri-

tionally rich and suited to the local conditions. 
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REPLY OF THE GovpNMENT 

The Regional Stations are expected to take up the work connect-
ed with the demonstration "of improved management practices of 
village grazing lands and natural grasslands and their proper uti-
lization in combination with the forage crops. 

The work connecteq with finding out suitable grasses which are 
not only hardy put also nutritionally rich and suit,ad to the local 
conditions will be taken at the Research Institute, Jhansi. 
[M:inistry of Food "Agriculture D.O. No. 23.10/66 Gem I, dated 

23-11-1966]. 

BeeoJ:JUpeDdation (S. No. 10; Para No. "24) 
(i) The Committee consider that apart from the necessity of 

regulating grazing in the forest areas," there is both scope and need 
for developing nutritious grasses in these hill tracts for grazing of 
cattle, particularly sheep, which yield pz:ecious wool. The Commit-
tee hope that the Institute and its sub-stations will take up this 
problem for urgent attention and research. 

(ii) The Committee need hardly stress that special efforts are also 
called for developing suitable grasses and fodders for supporting cattle 
in hilly strategic areas like Ladakh, Spiti, Lahaul, NEF A etc., where 
the need for economic development is urgent. 

REPLY OF 'l'HE GOVERNMJ:NT 

A Feeds & Fodder Development Sub-Group of the Working 
Group of the Central Hill Development Advisory Committee to 
suggest suitable feeds and fodder development programme to be 
undertaken in the hilly areas was set up. The Sub-Group has al-
ready submitted its report. On the basis of the recommendations 
made by this Sub-Group, the Planning Commission has communi-
cated guide-line to States concerned for inclusion inter-alia the 
schemes in the State 4th Five Year Plan. 
[Ministry of Food & AgricultuTe D.O. No. 23-10/66-Genl. I, dated 

23-11-1966]. 

RecoJl1lD!elldation (S. No. 11; Para No. 25) 

The Committee have no doubt that Government would put their 
experience, gained in the Third PlaJt, to good use and would initiate 
timely action to ensure that the physical and financial targets set 
out in the next Plan are achieved in the early years. of the Plan 
period. 
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lUPLY or THE GOVllllNMJi:HT 

Noted. 

[MinistTY of Food & Agri. O.M. No. 26-22/~tt. JI dated 
3-11-1966]. 

Recommendation (S. No. 12; Pan No. 34) 
The Committee regret to note that the Central Soil Conservation 

'Board, which is charged with the responsibility to initiate, organise 
and co-ordinate research in soil and water conservation, has not been 
meeting more frequently. The Committee recommend that if the Soil 
Conservation Board is to discharge its duty more effectively, it should 
meet regularly at least once a year, if not twice. 

Accepted. 

[Mini8try of Food 4t1d Agri. O.M. No. 12-7 j65-Soil Cons. (I), dated 
3-11-1966]. 

Recommendation. (S. No. 13, Para No. 35) 

The Committee recommended that the Soil Conservation Board 
should examine and formulate the pattern pf Soil Conservation or-
ganisation in States and persuade them to enact legislation on soil 
conservation expediti011Bly. The Conunitteefeel that this would ac-
~leratf' the progress of soil conservation work in the States. 

REPLY OF THE GOVERNMENT 

A suitable pattern of So11 Conservation Organisation has been 
recommended to the States. 

2. A draft model bill on soil const!rvation was circulated to the 
States for their guidance to enact legisation. Andhra Pradesh, 
Jammu and Kashmir, Kerala, Maharashtra, Madras, Mysore, Punjab, 
Rajasthan, Uttar Pradesh, Himachal Pradesh Andaman & Nicobar 
Islands and Manipur have already enacted such legislation. The 
State Government of Bihar, West-Bengal, Orissa and Tripura are 
taking necessary steps for early enactment of the legislation. The 
position . ~garding the others is as follows:-

. Assam: The State Govt. have informed that so for as the Districts 
in the plains are concerned, they have already got the necessary 
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powers under the Assam Acquisition of Landfor Flood Control and 
Prevention of Erosion Act, 1955 to take effective soil conservation 
measures wherever necessary. The question of enacting such legis-. 
lation for the Hill Districts is engaging their attention. 

Delhi: It is not necessary to have a soil conservation legislation as 
there is not much agricultural land in this territory . 

. Nagaland and Nefa: Due to disturbed conditions, soil co,nservation 
legislation has not yet been enacted for these areas. 

Pondicherry: The question extending the Madras Act to Pondi-
cherry has been postponed in deference to the wishes of the Council 
of Government and the Representative Assembly. 

[Ministry of Food and Agri. O.M. No. 12-7/65-801.1 Com. (1), dated 
31-1-1966]. 

Recommendation (S; No. 14; Para No. 36) 

The Committee believed that though the actual execution of soil 
conservation work is carried out by the State Governments, the Soil 
Conservaion Board can render considerable help by assisting States 
and River Valley Projects in drawing up their soil conservation 
schemes, reviewing them periodically ad co-ordinating Inter-State 
Soil Conservation Projects. The Committee feel that constantly 
changing conditions and increasing complexity of soil and water 
problems demand closest coordination between the Soil Conservation 
Board and the State Governments which are respectively responsi-
ble for formulating and carrying out the soil conservation pro-
grammes. 

REPLY OF THE GOVERNMENT 

This is generally covered by the functions of the Soil COJjlServation 
Board which are inte1' alia as under:-

(i) to organize, coordinate and initiate research in soil con-
servation on various types of lands put to different kinds 
of land use such as agriculture, forestry, graving etc.; 

(ii) to assist States and River Valley Projects: 

(a) in drawing up their schemes of Soil Conservation; 

(b) in the enactment of legislation requir~ for the pmpQse; 
and . 
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(c) by tendering such techni~al advice as may be required 
from time to time. 

(iii) to coordinate Inter-State Soil Conservation Projects. 

The progress of soil conservation programmes is periodically re-
viewed by Soil Conservation Committee of the Central Soil Conser-
vation Board. Further, a special committee called Standing Commit-
tee for Soil Conservation in Catchments of R.V.P. comprising of 
Central and State representatives has also been set up to review the 
progress of soil conservation work in the catchinents of River Valley 
Projects. 

(2) Inter-State meetings are held to discuss differen~ soil con-
servation problems in the various regions. At these meetings, 
bottlenecks experienced by the States are also discussed and sugges-
tions made to reslove them. 

(3) Technical officers of the Soil Conservation Division of the-
Ministry visit. the States and advise them on different problems aLd 
programmes after inspecting the sites and the schemes in progress. 

[Ministry of FOod & Agriculture O.M. No. 12-7/Sfr-Soil C01lS. (1) 
dated 31-1-1966]. 

(Recommendation (S. No. 15 Para No. 38) 

The Committee would suggest that while selecting sites to set up 
new Soil Conservation Research Demonstrat'on and Training Centres 
or regional stations of the existing Centres, preference should be 
given to those States which have at present none, of their own or of 
the Central Government. The Committee would further urge that 
as State Governments are the proper authorities to execute the soil 
and water conservation programmes, Central Government should 
persuade such of the- States as have no soil conservation research 
eentre to set up their own centres to carry out research on regional 
problems and demonstrate the results to 'the farmers. 

REPLY OF THE GoVERNMENT 
Accepted. 

The State Governments are being addressed accordingly. 

[Min.i8t1ll of F00c14nd Agri. OM. No. 12-7/65-Soil Com. (1), date/! 
31-1-1966]. . 
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B.ecoD1D1endation (S. No. 16; Para No. 40) 

The' Committe welcome the appointment of Achievement Audit 
Committee which was set up in 1961 to review the work of the Soil 
Conservation Research Demonstration and Training Centres. The 
Committee suggest that the next achievement Audit Committee may 
also review the activities of the Centres at Agra and Chandigarh 
whicl]. have been in existenece for more than seven years and which 
were not examined by the previous Achievement Audit Cbtnmittee. 
The Committee would further recommend that perfonrtance reviews 
of all the Soil Conservation Research Demonstration and Training 
Centres should be made on a regular basis conciding as far as possi-
ble with the Five Year Plan periods. 

REPLY OF THE GoVERNMENT 

Accepted. 

[Ministry of Food and Agri. O.M. No. 12-7/65-Soil Com. (1), dated 
31-1-1~6]. , 

Recommendation (S. No. 17; Para No. 41) 

The Committee are distressed to find that only Rs. 2.821akhs have 
been utilised dUring the first three years and another Rs. 17.111akhs 
are expected to be utilised during the last two years of the Third 
Plan Period out of the total allocation of Rs. 50 lakhs made in respect 
Of ~ll the Soil Conservation Research Demortstration and Training 
Centres. The Committee rieed hardly emphasise that the growth and 
prosperity of the coUntry d~nds mainly' ort its ability to maintain 
and increase the productivity of its soil fol- which intensive research 
is a necessity. The Committee cannot too strongly stress the need 
for proper phasing and expeditious finalisation' of scHemes to ensure 
that the objectives Underlying the Plan provision are achieved. 

The Committee note that training facilities in most of the Soil 
Conservation Research, Demonstration and Training Centres are not 
being put to full use for want of adequate number of nominations by 
the State Government!?'rp.e Committee would, therefore, suggest 
tliat the programtne should from the .very begihhig be drawn up on • 
realistic basis in consultation with the State Governments; 
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R:i:PLy OFTHB G~ 

Under the Third Plan a sum of B.s. 50 lakhs was provided for the 
Soil Conservation Research Demonstration and Training Centres for 
the following:-

(Rs. in lakhs). 

(i) Building iorthe 'Soil Conservation Research 
DemoD.itration~d Training Centre, Chan-
digarh and a new Centre for Red SoiIS to be 
opened. 7' 00 

"(ii) 'Other expenditure on new Red Soil Centre. 1Q' 00 

(iii) Suibsidy for trainees 17'00 

, (iv) Subsidy for additional trainees and expen-
diture, on additional staff for training 
schemes. • 12: 00 

(v). Land for Chandigarh Centre. 

(vi) Godown, for Vasad Centre. 

2,-50 

1'50 

50.'00 

The .savings are mainly due to the PQ~Plan d~ion to defer the 
following as a measure of economy consequent on the declaration .of 
emergency in 1962:-

(a) Nc:>n-Starting of additional Centre fQr Red Soil. 

(b) Postponement of construction of buildings. 

(e) Deferment of purchase of land for Chandigarh since the 
construction of buildings was dropped. 

Some savings are also due to the late starting of the Red Soil 
Centre at Tbrahimpatan and lees amount of payment of subsidy pay-
able to 'fheState Governments. 

The above savings did not' in any way affect the research pro-
gramme of the existing Centres. 

Para 2.-1n the beginning States could' not take full advantage of 
the training facilities mainly because their organisaticnalset up was 
in the formative stage, with the increased temPQ of work and with 
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the setting up· of these organisations, the demand for training of the 
personnel from the States has increased considerably. At present 
these facilities are being provided at the following Centre: 

(i) Dehta Dun 
(ii) Ootacamund 
(iii) Kota 
(iv) Hazari Bagh 

(v) Bellary . 

(Officers) . 
(Officers and Assistants). 

(Assistants) . 
(Assistants) . 
(Assistants) . 

The ~raining Courses are running in full capaCity. In fact,these 
C~ntres are not able to meet the full demands of the States. The 
Government of India have, therefore, allowed 100 per cent subsidy 
for the remaining period of Third Plan for the States to set up their 
own training Centres for assistants and also to strengthen their 
existing organisation for training of sub-Assistants. 

rl\:finiStry of Food and Agri. q.M. No. 12-7/6S Soil Cons. (1) dated 
31-1-66.] 

FURTHER INFORMATION CALLED FOR BY THE COMMI'l'TEE 

''Please indicate whf'ther prop~r phasing andfinalisation of 
schemes ecopecially those providing training facilities which are to 
~e implemented during the Fourth Plan in respect of Soil Conserva-
tion Research, Demonstration and Training Centres, has been done." 

[L.S.S. O.M. No. 4/9(12) EC 1/64 dated 10-3-66]. 

FURTHER REPLY OF GOVERNMENT 

The tra;ning scheme fo!, Soil Conservation training for the 4th 
Five Year Plan have already been finalised according to a phased 
programme as follows:-

After obtaining the requirpments of trained personnel for the. 4th 
Five Year Plan from the various State Governments it was decided 
as early as October, 1964, that it would be desirable for the States 
themsf'lves to provide facilities for the training of all the Af'sistants 
needed for the expanded programmes in respect of Soil Conserva-
tion. The States were accordingly requested to set up their own 
training Centres for Assistants. For .sucn Centres the· Central Gov- . 
ernment undertook to provide 100 per cent subsidy on staff and 
equipment, and 50 per cent on pay and allowances of trainees. The 
Central Governmeilt will, however, continue to provide training faci-
liti~ ~G~ ~n G()~~~at!~ Oftlcers. 



The State Governments of Punjab, Madras, Maharashtra, Uttar 
Pradesh, Orissa, Himachal Pradesh have already provided facilities 
for training of Assistants. Madhya Pradesh and Mysore propose to 
Etart Assistant' training Centres in the near future. About 500 Offi-
cers and 2,800 Assistants are to be trained during the 4th Plan period. 

Beginning from 1966-67, some 100 Officers are to be trained every 
year by the two traimng Centres under this Ministry, conducting 
two. courses in a year and having a capacity of 25 Officers trainees 
each per course. About 200 Assistants will also be trained by the 
four training Centres of this Ministry during 1966-67, and every year 
thereafter till 1970-71, as each Centre conducts two courses a year 
and has a capacity to train 25 Assistants per course. The six Assist-
ants' training Centres s.et up by the State Governments and two 
more proposed will be able to train about 300 Assistants during 
1966-67 and about 1800 Assistants during the 4th Five Year Plan. 
Each of these Centres will also run two courses a year and train 25 
Assistants per course. Until all the States have set up their own 
training Centres for Soil Conservation assh:tants; the training facili-
ties offered by one State would be extended· to a neighbouring State 
on a pool~d basis in order to achieve a uniform out-turn of trained 
personnel for all the States. This would be over and above the 
training facilities for assistants available at the four Central Train-
ing Centres. 

[Ministry of Food and Agn. O.M. No. 12-7/6~SC (1) dated 27-5-66]. 

Recommendation (S. No. 18; Para No. 49) 

In view of the considerable deficiency in the number of trained 
assistants in the soil conservation work, the Committee cannot appre-
ciate the decision of Government not to start training courEe for 
assistants at the Dehra Dun Centre. The Committee would . urge 
that serious consideration should be given for training of assistants 
in soil conservation work on a priority basis at various Centres to 
meet the growing demands. of the trained personnel. 

REPLY OF THE. Gov!:RNMENT 

A proposal for starting Assistants' Course in Soil Conservation at 
the Soil Conservation Research, Demonstration and Training Centre, 
Dehra Dun, was considered in 1964. This could not materialise be-
cause there was difficulty in obtaining necessary accommodation for 
the trainees. The entire question of training of persoimel in Soii 
Conservation was discussed with the representatives of all States 01\ 
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the 29th and 30th September, 1964. It was agreed inter-alia that 
for training of Assistants States should progressively develop their 
own facilities individually or cooperatively with the neighbouring 
States; To meet the requirements of training of Assistants for such 
of the States that cannot start thei,r own training centres individual-
ly or cooperatively with neighbouring States, Centres would conti~ 
nue to provide necessary facilities till such time as the States are 
able to build their own facilities for such training. At pl'esent AJr 
si&tants' Training in Soil Conservation is' being. imparted at the Soil 
Conservation Research, Demonstration and T~aining Centres at Kota, 
Bellary, Ootacamund and the D.V.C. Centre at Hazan: Bagh. The 
State Goverpments have also been asked to assess their requireinents 
of trained personnel for the Fourth Plan and ·f0rm.ulate· apropriate 
.schemes for training of Assistants. They would be allGweU subsidy 
to the ·extent of 50 per eent of Pay and Allow.ancesand StU<ly Tours 
of ti'ainees during 1966-67. The States of Mabarashtra, Madras and 
Punjab and Himachal Pradesh have already started training of AS-
sistants in Soil Conservation. The fllatter is being pursued with 
the other State Governments. The question of starting Assistants' 
training at the remaining Centt'al Soil Conservation Centres will.be 
considered in case any of the State Governments are unable to start 
their own CbUI'Ses. 

[Ministry of Food and Agri. O.M. No. 12-7/6S-Soil Cons. (1) dated 
31-1-661 • 

. The Committee are surprlsedthat when admittedly thereil gt'e8t-
er demand for trained personnel· in soil .conservation work, some 
of the State nominees, after completion (ff training, haw been put 
on jobs not connected with the Soil ConServation wQ.1'k. The Com-
mittee need hardly stress that States should be ~preS8ed upon to 
depute only those persons whose services could be utilised in their 
Soil Conservation programmes, after completion 0f training. 

REPLY OF THE GovERNMENT 

The Government of India are allowing a subsidy to the extent of 
50 per cent of the Pay and Allowances and Stucly Tours of the State 
Government officials deputed for training in s.oil cODServation at the 
Soil Conservation Research Demonstration and trainiI\g. Centres. The . , 



I, 
subsidy is paid, to the State GOIV'ernments ODly on r-eeeipt of a certi-
cate that the trained persons have been put on soil conservation 
work; The recomm.endatien of the Committee has. been brought to 
tha notice of all the State Govemmentswith a 'request to depute 
~ Uaoee .ofticers whose services eouid be utilised by .them-in their 
soil conservation prGgrBJllllle!,after c()mpletion of training. 

[Ministry of Food and Agri. O.M. No. 12-7/65-Soil Cons. (I) dated 
~-l"l. 

, ReeoDUJUm.dation (S. No. 2M; Para No. 51) 

The Committee suggest that the States should be ·advised to de-
pute trainees having requisite qualifications and actually connected 
with the soil conservation work.. As the State nominees are sent 
from different categories and with different levels of experience in 
soil conservation, the Committee recommend that every effort should 
-be made to make the training sound and rational both from theore-
tical as well as practical point of view. The Committee suggest that 
the present syllabus may be reviewed so as to give more emphasis 
on practical. field trainiDg. 

REPLy OF THE Gov!:RNM!:NT 

Definite -qualifications have been prescribed' for' the Dmcers and 
Assistants to he deputed -by the 'State Governments for training in 
soil conservation at th~ Soil Conservation ReE.earch, Demonstration 
and Training Centres. The State Governments have been told that 
the candidates who do n9t possess tlie requisite qualifications would 
not be admi~ for training. The Officers-in-Charge of the Training 
Centres have been instructed to verify t,p,e qualifications of the Offi-
cers/ Assistants before they are admitted to the Training Course. As 
recommended by the Committee, the syllabii for the Officers/Assist-
ants Courses have been--revised .laying ·more emphasis on practical 
wor~ ~ 

'[Ministry ofFoodandAgri. O.M. No. 12-7/65-Soil Com. (1)' datled 
31-1-66]. 
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Recommendation (8. No. 21; Para No. 52) 

The Committee recommend that Soil Conservation Research. De-
monstration and Training Centres should be prope~y housed and 
facilities of hostel, laboratories and lecture rooms should be provid-
ed urgently at these centres, if not already done. 

REPLY OF THE GoVERNMENT 

Adequate accommodation is available for the Soil Conservation 
Research; Demonstration and Training Centres at Chandigarh, A«ra, 
Vasad, Ibrahimpatan, Chhatra and Bellary. Some additional hostel 
accommodation has been provided to the Kotah Centre recently by 
hiring a private building. There is no accommodation problem at 
this Centre now. Although some additional accommodation has been ' 
provided to tbe Centres at Dehra Dun and Ootacamund, yet their 
requirements have not been fully met. This is mainly because 01 the 
difficulty in getting hired buildings 'on the rents asseSsed by the Cen-
,tral Public Works Department. Efforts are being made to obtain 
more accommodation for these Centres. A plot of land has been 
purchased for constructing a building for the Centre at Dehra Dun. 
The building programme has, however, been deferred 'Owing to the 
ban imposed during the 'Emergency'. 

[Ministry of Food and Agri. O.M. No. 12-7/65-SoiI Com~ (1) dated 
31-1-66]. 

. Beeommendation (S. No. U; Para No. 54) 

The Committee welcome the regular meetings of the different 
Regional Coordination Committees, as these serve the useful purpose 
of coordinating the work carried out at the Central Governments, 

, Soil Conservation Research, Demonstration and Training Centres 
arid research on local problems of Soil conservation done ~y the 
States. The Committee would suggest that Government should ac-
tively consider the holding of Seminars on Soil Conservation on a 
regular basis and by rotation at different places. 

REPLY OF THE GoVERNMENT 

AccEPTED. 

[Ministry of FOOd and Agrl. O.M. No. 12-7/65-;Soil Cons. (1) dated 
31-1-66]. 
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Recommendation (S. No. 23; Para No. 55) 

The Committee recommend that Annual Reports of all the Soil 
Conservation Research, Demonstration and Training Centres should 
be. regularly published in· .time and supplied to the State Govern- . 
ments to keep them informed about the work that is being done by 
these Centres. . 

ItBJ)LY or THE GovElUiMENT 

Accepted. 

[Ministry of Food and Agri. O.M. No. 1~7/65--Son Cofl.S. (I) dated 
31-1-66]. 



CHAPTJm m 
RECOM;J.mNDATION WHICH· THE . COMMITrEE DO NOT 

DESIRE "TO -PURSUE IN VIEW OF THE GOVERNMENT'S 
. REPLY 

~dation (S. No.2; Para No. 14) 

The . Committee regret to find that it would be possible to utiHze 
only about Rs. 16 lakhs from a plan provision of Rs. 45 lakhs for the 
Institute. They cannot appreciate the leisurely manner in which 
the Union Government have gone about in developing the Institute 
which admittedly can play a very effective role in· augmenting the 
scarce fodder and grass resources for animals. They consider that 
one of the chief reasons for 'this slow progress is the long time 
taken by Government in deciding about recruitment to the Director. 
and Heads of Divisions for the Institute. The Committee are not 
able to appreciate as to why the post of the Director was not filled up 
AS soon as preliminaries in connection with the Institpte were over. 
It would have been invaluable to ~ssociate the Director in the selec-
tlon of the site of the Institute and in planning and designing its lay 
oui and research projects. Similarly the Heads of the Divisions 
could have played a very useful role in working out in detail the 
eouipment and other requirements yvhich are the pre-requisites for 
pffective implementation of the research schemes. The Committee 
nope that the posts of the Director and Heads of DivisiOn<: required 
for the main Institute will now be filled un without further delay. 
The expert advice of the Director and the Heads of Divisions should 
r!o a long way in chalking out purposeful lines of research and deve-
lopment at the Institute. The Committee need har!ily stress that 
Government as well as the Institute should approach the whole prob-
lem of fodder and grass resources with a sense of urgency so that 
it can play an effective part in increasing the scarce resources for 
feeding animals, particularly the milch cattle. 

REPLY OF THE GOVERNMENT 

The recommendation has been noted. Delay in the appointment 
of the Director of the Institute has been due to the fact that the 
first two candidates recommended by the Union Public Service Com-
mission in order of merit, declined the offer of appointment made to 
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them. The post was then offered. to the third candidate, who accept-
ed the offer and has joined the Institute with effect from 11th Nov., 
1965. Out of the five posts of the Heads of Divisions one has al-
ready been filled up and three have been advertised and selection is 
expected to b~ made shortly. Action in regard to recruitment of the 
remaining one post is alSo being pursued. Technical assistance on 
the selection of Sites, equipment and other requirements, is being 
provided to the Director of the Institute by the experts of the Indian 
Council :of Agricultural Research. 

[Ministry of Food and Agri'"D.O; No. 23.10/66-GenI. I dated 23-11-66]. 

COMMENTS OF THE COMMl'l"I'D 

The ... Committee, however, hope that all the Heads of Divisions 
will be "appointed at an early date and their expert advice taken in 
challd,Il:g out purposeful lines of research and development at the 
Ins'tittite. 

NEW DELHI; 
November-30, 1966. 
Agrahayana 9, 1888 (Saka). 

I ,-. 

ARUN CHANDRA GUHA, 
Chairman, 

Estimates Committee. 
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Analysis of the ~on t. by ,GqpsrnmSllt ... .i,.« r~4IIi"", ~ 
tained in the 80th lUport of the Emmates 6om",m,. (Third iAk S4bIt4) 

• 

2. "ReCoiiimeriditfona that have oeen·ilCccpted 'brl, .Clever.--
ment (vide recommendations No. I, 3 to 23, referred to 
in Chapter II) 

~~~~ 

3. Rcco1IlIl1endations which the C:mmtittee do DOt deUre 
to pursue in view of the Government's reply (W11 re-
commendation NO.2 referred to in Chapter III) 

,:;ll,'-I,.' 'G'" NiiniDCr 

30 
GMGIPND-lBI-l'1l7 (AU) LS- 2-1l-te-l1" ·. 
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